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Shri R . S. D lw a n i May I know
whether the industries of these business­
men have been closed and then they have 
joined Govemmem-owned business, or 
their business has been taken over by 
Government ?

Shri $. N. MIthrftt No. I don*t 
think here is any question about their 
closure. We do not have any information 
cn that point.

, Arccaout

*1174. Shrl B. K. D m : Will the 
Minister of Commerce «nd Indattry
be pleased to state:

(a) bow the maiket price of arecanut 
has been affected as a result of the reduction 
• f  import duty; and *

(b) whether there is any chahge in the 
quantity of import after the reduction 
of duty as compared to the position pre­
viously ?

The Minister of Commerce (Shri
Karmarkar) i (a) While the market 
price of boiled and raw arecanuts of Malabv 
and Travancore-Cochin recorded a fall in 
price after the announcement of the reduc­
tion in import duty» the prices of other 
varieties in other markets were not affeaed.

(b) Yes, Sir. The imports have tended 
to increase.

ShriB. K. Daai May 1 know whether 
it is a fact that the reduaion in prices in 
some markets, which the hon. Minister has 

just mentioned, has not been reflected in the 
retail prices, and if so, what the reasons are 
for the same ? And may I also know whether 
Government are going to take any stept 
to remedy these defects ?

Shri Karmarkar: In the case of the
said commodities, the whole-sale prices 
are normally reflected in the retail prices. 
But if there is a small deviation, then there 
is nothing that we can do effectively in 
the matter  ̂ unless the matter is very 
serious.

Shri B. IL Dat: When the import 
duty of Re. X per lb. was imposed it was the 
policy of Government to allow liberal 
imports side by side with a high rate of 
import duty. May I know whether that 
poficy has been changed in view of this 
reduction in duty?

Shri Karmarkars No, that policy 
has not changed.

The Mlniftetr of Commerce and 
ladoatry and Iron and Steel (Shri T. 
T. Kriahnamachari)! It remains the

Shrl Velayndhan t May I know 
whether before reducing the duf]r, Govern- 
nent had consulted the arecanut-growera 
or the Governments of Travancore-Cochin 
and Madras, who are mostly affeaed by 
this duty?

Shri Karmarkart Before effectinf 
any change in the duty, we do not indulge 
in the undesirable practice of pre-consul­
tations.

All India Khadi and Village Indnetriee 
Board

*xi75. ThaktirJugal Klahore Sinhai
Will the Minister of Production be pleas­
ed to state the labour or wage policy of 
the Ail India Khadi and Village Indus­
tries Board in respect of the workers 
engaged in respeaive small industries?

The Deputy Mlnliter of Production 
rShrl Satlah Chandra)t The Boaid 
has not hitherto felt the necessity to formu­
late a labour or wage policy on the lines 
of the organised sector. If the Board 
is assigned a share in the production of 
additional requirements of  consumer 
goods in the Second Plan period and has 
to employ a large number of workers on 
fiill time basis, a definite wage policy will 
have to be foimulated. Ih s  Boaid haa 
this question under consideration.
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Shrl Oadillngana Gowd t May I

know whether any labour policy has been 
laid down at least in areas where the intensive 
schemes of the All India Khadi and Village 
Industries Board are in operation?

Shri Sfttlsh Chandra: Even in 
areas where intensive schemes are in 
opeiation, the workers are generally part­
time. They are engaged in other occupa­
tions and along with that, they do work 
in a particular industry as a subsidiary 
occupation. So, their position is not 
different from others.

Newaprlnt

*zi7(* Dr. Ram Subhag Siaght
Will the Minister of Commerce and 
Industry be pleased to state:

(a) whether the recent increase in 
the price of newsprint in Canada viill have 
any bearing on the prices of newsprint 
in India;

(b) if so, to what extent; and

(c) the extent to which the Nepi 
Newsprint Factory will be able to meet 
the situation?

The Mlniiter of Induttriaa (Shrl
ftanungo): (a) and (b). Precise infor­
mation legarding the increase in the price 
of newspiint in Canada is not available 
at present. The natural consequence 
of an increase in price of a commodity 
like newsprint in one producing country 
is to enhance its prices all over the wojl(C 
other things being equal. As Canada is 
not the only country pioducing newsprint, 
it it not possible to precisely estimate the 
ejSect of itt action on woxld prices.

(c) It is not possible to forecast the 
position of the supplies from Nepa Mills 
•t present.

Dr. Ram Subhag Slnghi Is there
any proposal to increase the production 
of newsprint in the country during the 
Second Five Year Plan by esublishing 
another factory?

Shri Kanunfoi There are explora­
tions now going on to find out whether 
newsprint could be produced from bagatte 
and oiher materiala.

Shri T. N. Slnght May I know whether 
Government are aware of ih  ̂ fact that 
there are two sets of prices ruling: one 
for those who ^ t  actual licences for the 
users of newsprint as rewspapermen, and 
the other for those who have o get news­
print for their smill newspapers not being 
able to get licences ordinarily? If so, 
are any steps being taken by Government 
to enable the users of newsprint who are 
small newspaper owners to get the bene­
fit of the lower price?

Th  ̂ Minister of Commerce and  ̂
Industry and Iron and Steel (Shri T. T. 
Krishnamachari): The question was
answered on a previous occasion on the 
floor of the House. The small newspaper 
owner who wants to import rcwsprint is 
given a licence on his executing a bond 
that it is for his own con sump ion. Such 
licences can be pooled by a dealer who is 
authorised to import by the import control 
authoriies. Those facilities are being 
provided for the small newspaper owner.

Shrl T. N. Singh: Are Government 
aware ĥat biggrr newspapers arc passing 
on their newsprint to boih 8m>U 
papers and publishers of books at Vfry 
nigh prices? If so, what steps are being 
taken in that direc ion?

Shri T. T. Krishnamachari: I am
graceful tr> »hc h^n. M mlv'r for *h» irfnr- 
mvion. If he could give me precise Infor­
mation about the newspapers wl j^h do 
this, I shall be prepared to take action.

Second Flire Year Plan

*zi77. Shrl Gidwanl: Will the
Minister of Planning be pleased to 
state:

(a) whether it is a fact that the original 
estim<ite of new jobs to be created during 
the Second Five Year Plan was twelve 
millions; and

(b) if so, what is the present estimate ?

The Deputy Minister of Planninf 
(ShH S. N. Mishra): (a) Yes, Sir.

(b) Final estimates arc being worked 
out.

Shri Gidwanl: May I know if G ovm - 
ment have any figures now of the total 
n w b e r  of unemployed and under-employed 
In the country?

Shrl S. N. Mishra: For that purpose  ̂
a comprehensive survey is contemplated.

Shrl Oldwani: What will be the 
categories of jobs newly created ss a result 
of planning now and in the next Five Year 
Plan? I




